(a) whether Government has made any effort to have some statutory hinding behind the

policy to give employment on compassionate ground;
(b) if so, the details thereof;
(c) ifnot, the reasons therefor; and

(d) the steps taken by Government to formulate clear cut executive instructions in the

matter in order to make it transparent?

THE MINISTER OF STATE IN THE MINISTRY OF PERSOMNEL, PUBLIC GRIEVANCES AND
PENSIONS (SHRI V. NARAYANASAMY): (&) to (d) The existing policy is contained in
executive instructions which clearly define the eligibility criteria. Compassionate appointment
being a welfare measure of the Government, the same is being operated through executive
instructions issued wide the Department's O.M. MNo. 14014/6/94-Estt(D) dated 09.10.1998 as
amended from time to time. The time limit, determination of vacancies, modifying eligibility
criteria have been further clarified in subsequent instructions. These instructions are also

available on DoP & Ts website www .persmin.nic.in.
Cases with international links

3331. SHRI SATYAVRAT CHATURVEDI: Will the PRIME MINISTER be pleased to

state:

(a) whether it is a fact that the Central Bureau of Investigation has not been able to

proceed in cases with international links;

(b) if s0, the number of such cases and the period over which the investigation is held up

for want of information from the concerned countries;

(c) the number of cases relating to each country and the dates of letter of rogatories sent

and the present position; and

(d) whether under the protocol signed with the countries in this regard, any time frame is

fixed for finalizing the cases?

THE MINISTER OF STATE IN THE MINISTRY OF PERSOMNNEL, PUBLIC GRIEVANCES AND
PENSIONS (SHRI V. NARAYANASAMY): (a) The Central Bureau of Investigation, is designated
as the 'National Central Bureau of India' which coordinate with other NCBs in Interpol. NCB —
India is rendering all possible assistance in the investigation and suppression of crime
having international ramifications to the Mational Law Enforcement Agencies as and when

approached.

(b) As on date Letter Rogatories are pending in 174 cases with 58 countries due to which

the investigation is held up for want of information.

(c) The details are given in the Statement ( See below).
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(d) Mo time frame is fixed for finalizing the cases under the protocol signed with the

countries.
Statement
Country ~wise detalls of Pending L etfers RHogatory
sl MName of Particulars of the case Date/vear of
No. the dispatch to the
Country Indian Mission
1 2 3 4
1. Australia RC DAI-2001-A-0062 04.04.2002
RC 4(E)/2000/EOW/ Mum. 14.06.2004
RC 34(4)/ 2004/ Mum 20.04.2008
RC MA 12007 A 0050 19.09.2008
RC 62(A)/2001/Delhi/ ACU-Y 25.06.2010
2. Bahamas RC 9(S)/91-SIT-MAS, CBI, MDMA, 01.05.2001
New Delhi.
RC 62 (A)/2001-ACU-\/CBI/New Delhi. 30.10.2009
3. Babhrain RC CHG 2004 A0014 01.12.2006
4. Bangladesh RC I{5)/2000/SIC-1//N.Delhi 07.09.2001
RC 6(E) 07 /EOW/ Calcutta 10.01.2001
RC 1/04/SCB/Kolkata Year- 2004
RC 2/04/SCB/Kolkata Year- 2004
5. Belgium RC 8(E )96 & RC 9(E)/96/BS&FC/BLR 12.02.2000
RC 4¢5)/2009/CBI/HYD. 24.09,2009
6. Benin RC 8(F)/06 & RC 9(E)/06/BS&FC/BLR 12.09.2000
7. British Virgin RC 4(S)/2000/CBI/HYD. 22.09.2009
Island
8. Canada RC 5(E 09/ SIU-IX(/New Delhi. 1009
RC 8(E )96 & RC 9(E)/96/BS&FC/BLR 12.02.2000
RC 5(E ) 99SIU-IX/Delhi 26.03.2002
RC 2(S)/97-SIU-1X/New Delhi 09.04.2002
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CR 06/2004 u/s 302, 394, 397, 499, 452, 04.00.2006
34r/w120-B, |.P.C. Case relates to Malabar
Hill Police Station Mumbai Maharashtra State.
RC 1(E)/08 EOU-VII 11.10.2008
RC MAI 2007 A0007-CBI/ACB/Chennai 05.1.2000
9. Cayman RC62(A)/2001 ACU-Y/CBI/New Delhi 20.10.2009
10. Cook Islands RC S182007E005/EQU- IV 17.09.2007
RC S182007E003/EQU- 1Y 17.09.2007
RC S182007E004/EQU -1V 17.09.2007
11. Cyprus Case FIR Mo. 164 dt. 05-10-07 Mew 14.06.2010
Market Police station u/s 120-B, r/w
420, 406, 409, 467, 478, 471r/w 13
(1) (D) and 13 (2) Of Pc Act.
12. Czech Republic  RC 1(A)/2006/CBI/ACU-Y, New Delhi. 18.09.2009
13. Egypt RC 13(A597, ACU-IV 05.03.99
14. France RC 4/E/2006/EOW/Mumbai 13.05.2009
RC 2(A)/2007/CBI/ACU-Y/New Delhi. 09.09.2009
15. Gambia RC 8(FE )96 and RC 9(E)/96/BS&FC /BLR 12.09.2000
16. Germany RC I{E)/2002/EOW/ Mumbai 21.03.2005
RCAC-12006A0004 30.07.2007
Case FIR Mo. 287/05 dated 22.05.2005 10.06.2007
PS Patel Nagar and Case FIR Mo. 206/05
P.S.DBG Road Mew Delhi.
17. Ghana RC 12(S)/2005/SCB/Chennai 13.12.2007
18. Greece RC 4(E)/2000/EOW/ Mum. 16.06.2004
19. Guinea Bissau RC 8(E )96 and RC-9 (E)) 96BSFC 07.09.2000
Bangalore
20. Hong Kong RC 10(E)96/SIU-1X/New Delhi 30.10.2002
RC 5(E )/ 2000 to 11/E/2000/EOW/ Mum. 07.04.2003
RC 11(E)/2004-BS &FC/Mumbai 13.06.2007
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RC 7(E)/2007-CBI, BS&FC, Mumbai. 06.05.2000
RC 3(E)/200‘I/BSFC/BLR 25.11.2000
RC 4(E)/2001/BSFC/BLR 25.11.2009
RC 5(E)/2001/BSFC/BLR 25.11.2000
RC é(E)/QOO‘I/BSFC/BLR 25.11.2000
RC 13(E)/QOOQ/CBI/EOW/Chennai 01.09.2010
RC 10(E)/2006 and RC.S(E)/QOO?-CBI, 26.05.2010
BS&FC/SPE/Mumbai.
Case FIR Mo. 164 dt. 05-10-07 New Market 09.06.2010
Police station u/s 120-B, r/w 420, 406, 409,
467, 478, 471r/w 13 (1) (D) & 13 (2) of
PC Act
Crime Mo. 12/2009 u/s 120B r/w 166, 218, 24.11.2010.
220, 468, 469, 471 IPC of Central Zone team,
Central Crime Station, Detective Deptt.,
Hyderabad, A.P against Shri J. Mohan and
others.
FIR No. 164 dated 05.10.2007, New Market, 24.11.2010
Police Station, Kolkata, YWest Bengal against
M/s. Bharat Minemet Corporation, Kolkata
and others
21. Indonesia RC S(E)/% and RC O(E)/%/BS&FC/BLR 12.00.2000
22. lsle of Man RC 62(A)/2001 ACU-V/CBI/New Delhi 20.10.2009
23. Israel RC 8(E)/% & RC Q(E)/Q()/BS&FC/BLR 12.00.2000
Crime Mo CR 213/02 registered at Mira Road, 21.07.2005
Police Station, Thana Rural, Maharashtra.
RC 11(E)/2004-BS&.FC/Mumbai 13.06.2007
RCAC 12006 A0004 24.02.2009
RC 2(A)/2007/CBI/ACU-\//NeW Delhi 22.00.2000
24, ltaly RC 8(E)/% and RC Q(E)/%/BS&FC /BLR 12.09.2000
Case No. VII/37 /DZU/99 NCB-Delhi Zonal 00.06.2010

R.K. Puram MNew Delhi
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25, Ivory Cost RC 8(E)/ 96 & RC 9(E)/06/BS&FC/BLR 12.09.2000
26. Japan RC 8(E)/96 & RC 9(E)/96/BS&FC/BLR 12.09.2000
RC 3(A)97, ACU-IIl 22.05.2001
RC 6(E)/2000-BS&FC/BLR 10.11.2004
27. Kenya RC 3(A)/98/Mum 17.09.2000
RC $182007E005/EQU- IV 07.09.2007
28. Kuwait RC CHG 2004 40014 01.12.2006
RC CHG 2004 A0023 22.01.2007
RC 4(E)/2000/EOW/ Mum 08.03.2007
RC 1(S)/2006/SCB/Chennai. 24.10.2007
29, Latvia DAI-2006-A-0006 23.03.2009
30. Lebanon RC 8(E)/06 & RC 9(E)/96/BS&FC /BLR 12.09.2000
RC 4¢E)/2007 /EOW/Mumbai 28.04.2008
31. Malaysia RC 4(E)/2000/EOW/ Mum. 15.04.2004
RC 12(5)/2005/SCB/Chenna 13.12.2007
RC 34(A)/2004/Mum 20.04.2008
RC 13 (F)/2004/BS &FC/Mumbai 29.04.2008
32. Mauritius RC 4(E)/2001/CBI/BS &FC/Mumbai 24.02.2004
RC BC 1/2003/e/0004 BS&FC/Delhi 07.09.2007
RC AC-1200640004 30.07.2007
RCA(S)/2009/CBI/HYD. 25.09.2009
33. Nepal Criminal Case Mo. 228/2004 Tilak Nagar 08.11.2006
Police Station, Greater Mumbai.
Crime No. 1248/04 Kapurbawdi Police Station, 18.12.2006
Thane Maharashtra State India.
RC 5(S)/05/SCR-1Il, Delhi. 16.09.2008
RC 3(S)/07/SCR-IIl, Delhi. 16.09.2008
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RC AC3 2010 40004 27.07.2010
34. Netherlands RC I(E)/2002 /EQOW/Mumbai 21.3.2005

RC 9(A)/2004/SCU/SIC-1/N.Delhi 10.05.2007
35. New Zealand RC 1(A)/2007/ACU-IX 24.10.2008

RC 3(E)/98-BS&FC/Mumbai 28.03.2000

RC $182007E004/EOU -1V 04.06.2008

RC $182007E003/EQU- IV 04.06.2008

RC $182007E005/EQU- IV 04.06.2008
36. Migeria RC 8(F)/96 & RC 9(E)/06/BS&FC/BLR 12.09.2000

RC 4(E)/2001/EQW/ Mumbai. 05.04.2004

RC 4(E)/2007 /EOW/ Mumbai 28.04,2008

Crime MNo. 12/2008, Vishrambag Police 13.11.2009

Station Sangali City, Maharashtra.

RC 10(E)/2008/CBI/EOW/Chennai 21.12.2000
37. Oman RC CHG 2004 A0014 01.12.2006
38. Pakistan RC 4(S)/2005/SIC-IV/MN.Delhi. 20.10.2005

Case no. 13/2005 of Bundgarden Police 17.05.2006

Station, Pune Maharashtra against unknown

person under section 384, 507 of Indian

Penal Code and Section 43 (A), 66 and

67 of Information Technology Act, 2000,

CRIME No. 254/01U/Sec. 379, 465, 467, 01.08.2007

468, 469, 470, 471, 120(B), 124(A), 34 of

IPC. R/W/43, 65, 66 of Information

Technology Act.

RC SIJ 2006 EQ010EQU-YI/ New Delhi. 10.06.2000
39. Paraguay RC 8(E )96 & RC 9(E)/96/BS&FC /BLR 12.09.2000
40. Qatar RC 4(E)/2000/EOW/ Mum. 8/3/2007
41. Republic of RC I{A)/2006/CBI/ACU-V, New Delhi. 22.09.2009

Slovakia
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42. Russia RC 5(E)/2000 to 11/E/2000/EQW/ Mum. 02.07.2003
DAI-2006-4-0006 27.04.2000
43. Saudi Arabia RC 2(E )/ 2002/EOW/ Mum. 22.12.2003
RC CHG 2004 A0014 01.12.2006
44, Senegal RC 8(E)/% & RC Q(E)/%/BS&FC/BLF{ 12.09.2000
45. Singapore RC 7(E /2003 /EOW/Chennai 25.11.2005
RC 4(8)/2000/CBI/HYD . 30.02.2000
RC ‘I(A)/QOO?-ACU-\/I/CBI/NeW Delhi 10.06.2000
RC 010/2009/A/0018/ACB/Kolkata 20.01.2010
RC AC1 2004 A0009/ACU-YNew Delhi 26.10.2010
RC 34(A)/2004/ACB/Mumbai. 12.05.2010
46. South Africa FIR No. 111/2000 P.S. Chankya Puri 07.02.2002
Sanjeev Chawla and Hansie Cronje
Crime MNo. 185/2007( EOW Crime Reg. 16.04.2010
Mo. 103/2007) u's 420, 34 IPC r/w 65 &
66 IT Act 2000, (Marine Drive Police
Station, Mumbai, Maharastra, India,
against Mr. Aditya Kumar Deviatithi
Pahariya (@ Gupta etc.
RC ACI/2000/2004/CBI/AC-1/New Delhi. 17.09.2010
47. Spain CR No. 25/08 of Kondswa Police Station, 12.8.200Q
Pune City, Maharashtra
48. SriLanka RC Q(S)/Q1-SIT-MAS, CBI, MDMA, 01.05.2001
MNew Delhi.
RC 3(E)/2000/EOW/Mumbai 17.02.2004
RC A(E)/QOOO/EOW/Mum. 15.06.2004
CRIME No. 226/CR/01/CID-SIG- I, 01.04.2004
Eranakulam
49, Sudan RC 3(E)/2000/EOW/Mumbai 17.02.2004
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50. Sweden Crime No. 16/2010 dated 10-03-2010, 20.08.2010
registered by CID, Crime Branch Police
Station, Goa Police, u/s 120 B, r.w. 380, 400,
of IPC and section 7, 11 and 12 of PC Act,
1988 against accused Yaniv Benaim alias Atala
and 7 Police officials of Goa State Police.
51. Swaziland Crime Registration MNo. 1/223/2003 of J.P. 2.08.2005
Police Station, Yadodara City, Gujarat
52. Switzerland RC AC-2 2005A0002 07-11-2007
RC 4/E/2001/CBI, BSFC/Mumbai 00.06.2000
RC 62 (A)/2001-ACU-\//CBI/NeW Delhi. 27.04.2010
53. Tanzania RC 8(E)/% & RC Q(E)/%/BS&FC/BLR 12.09.2000
54. Thailand RC 8(E)/96 & RC 9(E)/96/BS&FC/BLR 12.00.2000
RC Q(S)/Q1-SIT-MAS, CBIl, MDMA, New 01.05.2001
Delhi
RC SIJ 3 2003/EQU-VI-N.Delhi. 20.12.2004
CASE FIR No. 28/2005, Detection Crime 30.09.2005
Branch C.L.D. Mumbai Local Act Crime Register
Mo. 31/2005, Under Section 3,7,10,25 Arms Act
R/ Sections (1) (1D, 3 (2), 3 (4) of
Maharashtra Control of Organized Crime Act,
1990,
C.1.D. Cr. No. 156/2001 u/s 406, 409, 420, 05.01.2007
419, 468, 471, 477-A, 201, 422, 423,
120-B, IPC & Sec. 5 of APPDFE Act, 1999 of
Mahankall P.S. (Krushi Bank Fraud Case)
Criminal Case MNo. 91/05 of Vishrambag 12.06.2007
Police Station, Pune Maharashtra.
RC SIJ 2008, EQ006 EQU-VI 25. 09,2000
55. Turkey RC BDA/2006/E/0009/BSFC/DELHI 14.11.2008
56. UAE RC Q(E)/%/BS&.FC/BLR 2.06.99
RC S(E)/%-BS&FC/BLR 27.06.90
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RC 2(E)/95-BS&FC/BLR 07.06.99
RC 8(E)/ 96 & RC 9(E)/96/BS&FC /BLR 12.09.2000
RC 1(E)/96/BS&FC/ Mumbai 14.05.2001
RC 1(S)/2000/SIC-1v/N.Delhi. 20.02.2002
RC 3(E)/98-BS &FC/Mumbai 28.04.2003
RC 3(E /2000 /EOW/Mumbai 17.02.2004
RC 1(S)/93-STF/CBI/Mumbai. 31.03.2004
RC 4(5)/2005/SIC- v/ N.Delhi. 20.10.2005
RC 4(S)/04/SCB-1I/Delhi. 25.10.2005
RC 22(S)/2005-CBI/HYD 01.08.2006
RC CHG 2004 A0014 01.12.2006
RC/DST/2006/8/0002 14.02.2006
RC/DST/2005/5/0004 14.02.2006
CaseRC 13(A)/2004-KRT 06.12.2006
RC CHG 2004 A0023 22.01.2007
BSK 2004 E001-BS & FC/Kolkata 22.03.2007
RC 9(S)/91-SIT-MAS, CBI, MDMA, N. Delhi 18.07.2007
RC AC-12006A0004 19.09.2007
RC $182007E003/EQU- IV 27.09.2007
RC $182007E005/EOU- IV 27.09.2007
RC $182007E005/EQU- IV 27.09.2007
Criminal Case C.R.No. 37/2005, Mumbai of 12.06.2007
Anti Corruption Bureau, Mumbai.

RC 8(F )/ 2003/FOW/Mumbai 17.01.2008
RC 11(E)/2004/BS &FC/Mumbai 29.04.2008
RC 3(E )/ 2003/EOW/Mumbai 05.03.2008
RC 4(E)/2000/EOW/ Mum. 12.03.2008
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RC BDI/2006/E/0009-BS&FC, CBI, 19.03.2009
Mew Delhi

RC Q‘I(A)/QO%/SPE/KER. 05.05.2009
Crime Mo. 11/2006 dated 13.04.2006, MRA 07.07.2009

Marg Police Station u/s 403, 409, 415, 418, 420,
463, 467, 468, 470, 471, 477 (A), 201 of IPC

against Mr. Hemant Kumar Jain
RC No. 4(E)/2001/CBI/EOW/Mumbai 15.09.2009

Crime No. 60/2008 (CR 30/2008 of Malahar 02.02.2010

Hills Police Station, Mumbai, Maharashtra
RC 62 (A)/2001-ACU-\//CB\/, MNew Delhi. 27.04.2010

Case No. VII/37/DZU/ 09 Dated 05.12.2009, 08.06.10
Delhi Zonal Unit, Narcotics Control Bureau, MNew

Delhi against accused Naresh Kumar Jain

57. UK RC 6(E)/96/BS&FC/Mumbai Mot available
RGC 4(E)/1995/EOW-, Delhi. 28.08.99,
RC 8(E)/06 & RC 9(E)/96/BS&FC /BLR 12.09.2000
RC 9(S)/91-SIT-MAS, CBI, MDMA, N. Delhi. 17.01.2001
RG 2(4)90, ACU-II 06.06.2002
RC 1(S)/1999/SIG- /N .Delhi. 13.12.2002
RC SID 2001 E0004-SIU-[X/New Delhi 02.06.2003
RC 9(E )/28/EOW/Mum. 10.09.03
RC 4(E)/2001/BS &FC/ Mumbai 20.01.2004
RC 1(E)/2002/EOW/Mumbai 21.03.2005
RC 8(E )/2003/EOW/Chennai 06.06.2005
RG BC(1)/2003/E/004-BS &FC/Delhi 04.05.2006
Case FIR MNo. 159/02 dated 01.04.2002 u/s 27.04.2006

406, 420, 467, 468, 471, 506/120-B IPC
PS Ambedkar Nagar, New Delhi.
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Case FIR Mo. 445/02 dated 31.10.2002 u/s 27.04.2006
406, 420, 468, 471, 506 IPC PS Ambedkar
Magar, Mew Delhi.

RC S182007E005/EQU- 1V 07.09.2007/
RC DAI-2006-A-0006 17.07.2007
RC ‘I‘I(E)/QOOE)/BS&.FC/Mumbai 15.04.2008
RC AC-2 2005 A0002 05.02.2008
RC AC-12007 A0003 07.01.2008
RC AC-12006 A0004 30.07.2008
RC 1(A)/2007/ACU-IX 24.10.2008
RC AC 2/2005 40002 05.05.2000
RC AC 2/2005 A002/ACU-II, New Delhi. 30.06.2009
RC 4(8)/2000/CBI/HYD 5 22.00.2000
Case No, VII/37/DZU/ 09 Dated 05.12.2009, 01.06.2010
Delhi Zonal Unit, Marcotics Control Bureau,

MNew Delhi against accused Maresh Kumar Jain

FIR No. 11/2002 Dated 03.02.2002 U/s 120 B 17.05.2010
riw 457, 380, 420 IPC Case, related auction

of "George Cross" in London (U.K).

FIR No. 16/2007 dated 09.08.2007 U/s. 67 08.06.2010
of Information Technology Act 2000, resisted

by Cyber Crime Police, CID Bangalore,

Karnataka against Mr. Ravindera Francis

58. USA RC 3(A)97, ACU-II 25.05.2001
RC (S) 19 2001 E 0004-SIU-1X, New Delhi 25.01.2002
RC SI 120015 0004-SIC-1/N.Delhi. 03.11.2003
RC ‘IQ(E)/'IQQQ/EOW/Mumbai 03.12.2003
RC 4(A)97, ACU-Il 08.03.2004
RC 11(E)/2004 BS &FC/Mumbai 15.04.2008
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RC I{A)/2007 /ACU-IX 05.12.2008
RC 52/4/2007/CBI/ACB/Chennai 05.12.2008
RC AC 3/2007 A0001/CBI/ACU-1/New Delhi. 05.12.2008
RC 4(5)/2009/CBI/HYD. 01.10.2009
RC 7(E)/2007-CBI, BS &FC, Mumbai. 15.05.2000
RC 12(S)/2005/SCB/Chennai 21.08.2009
RC 5(5)2009/CBI/SCB/Chennai 16.10.2009
RC 62 (A) /2001 -ACU-\/CBI/New Delhi. 30.10.2009
RC 10(E)/2008/GBI/EOW/Chennai 18.12.2009
This Case was registered u/s 420, 468, 15.01.2010.
471, 34 IPC.

Case Mo. VII/37/DZU/09 Dated 05.12.2009, 15.06.2010

Delhi Zonal Unit, Narcotics Control Bureau,
MNew Delhi against accused MNaresh Kumar Jain.

FIR No.57/2009 dated 10.09.2009, Special 05.03.2010.
Cell, NDR, Lodhi Colony, Delhi Police.

RC S(E)/2001/BS&FC/Bangalore 30.07.2010
RC 4(E)/2001/BS&FC/Bangalore 30.07.2010
RC 5(E)/2001/BS&FC/Bangalore 30.07.2010
Crime Mo. 16/2008 u/s 66 Information 17.09.2010

Technology Act 2000 of Cyber Crime Police
Station, CID, Andhra Pradesh, Hyderabad.

RC 10(E)/2006 BS &FC/Mumbai and RG 11.06.2010
5(E)/2007/BS&FC/Mumbai.

Draft National Anti-corruption strategy
3332. SHRI AMAR SINGH : Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that Central Vigilance Commission has prepared a draft National
Anti-corruption strategy which seeks to reduce some of the immunity which public servants

enjoy against prosecution;
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